WEELKY STATEMNT FOR DESPATCH OF ORDER

EXCISE APPEAL BRANCH

CESTAT, NEW DELHI-110066

FROM 03.07.2017 To 07.07.2017

S/NO. | APPEAL NO. ORDER NO. DATE OF DATE ON
ORDER WHICH ORDER
RECIVED DESPATCHED
| FROM THE PS
TO HON’BLE
PRESIDENT/VI
CE
PRESIDENT/ME
MBERS
FINAL ORDER
¥ E/55539/2013 FO/53621/2017 05/06/2017 03/07/2017
2-3. | E/3302-3303/2010 FO/53636-53637/2017 | 05/06/2017 03/07/2017
4-5. | E/50554-50555/2017 | FO/53639-53640/2017 [ 05/06/2017 03/07/2017
6-8. | E/56336-56338/2013 | FO/53641-53643/2017 | 05/06/2017 03/07/2017
9. E/2492/2010 FO/53644/2017 05/06/2017 03/07/2017
10-11. | E/55749-55750/2013 FO/53645-53646/2017 | 05/06/2017 03/07/2017
12-13. | E/50487-50488/2017 | FO/53647-53648/2017 | 05/06/2017 03/07/2017
14. E/3386/2012 FO/53649/2017 05/06/2017 03/07/2017
15. E/51387/2014 FO/53650/2017 05/06/2017 03/07/2017
16. E/51995/2014 FO/53651/2017 05/06/2017 03/07/2017 ,
17. E/56746/2013 FO/53652/2017 05/06/2017 03/07/2017
18-19. [ E/1062/2010 & FO/53657-53658/2017 | 06/06/2017 03/07/2017
E/1721/2010 :
20-21. | E/55756/2014 & FO/53672-53673/2017 | 07/06/2017 04/07/2C17
E/55778/2014
22-23. | E/1381/2011 & FO/53682-53683/2017 | 07/06/2017 04/07/2017
E/1767/2011
24, E/1577/2007 FO/53700/2017 08/06/2017 04/07/2017
25-29. | E/3091-3095/2009 FO/53701-53705/2017 | 08/06/2017 04/07/2017
30-49. | E/2163-2170/2012 & | FO/53712-53731/2017 | 08/06/2017 04/07/2017
E/2202/2012 & E/2250-
2251/2012 &
E/2263/2012 & E/2289-
2292/2012 & E/2487-
2490/2012
50-51. | E/1376/2012 & FO/53739-53740/2017 | 08/06/2017 04/07/2017
E/1731/2012
52-55. | E/1524 & 3011/2010 & | FO/53742-53745/2017 | 09/06/2017 05/07/2017
E/55121-22/2013
56. E/2721/2007 FO/53746/2017 09/06/2017 05/07/2017
57, E/55556/2014 FO/53747/2017 09/06/2017 05/07/2617
58. E/55674/2014 FO/53748/2017 09/06/2017 05/07/2017
59-60. | E/3278-79/2010 FO/53749-53750/2017 | 09/06/2017 05/07/2017 -
61. E/52251/2014 FO/53751/2017 09/06/2017 05/07/2017 ~
62-63. | E/55495-55496/2013 | FO/53752-53753/2017 | 09/06/2017 05/07/2017
64. E/55703/2014 FO/53814/2017 12/06/2017 05/07/2017
22.68 ggfggglz FO/53821/2017 12/06/2017 05/07/2017
-68. 12& FO/53818-5
e ety 382012017 [13/06/2017 05/07/2017
E/3988/2012 :
69. E/170/2011 FO/53822/2017 12/06/2017 05/07/2017




",0-72.

05/07/2017

E/3294-96/2009 FO/53839-53841/2017 13/06/2017
73." | E/57351/2013 FO/53857/2017 13/06/2017 05/07/2017
74. E/56248/2013 FO/53858/2017 13/06/2017 05/07/2017
75-76. | E/1542/2012 & FO/53860-53861/2017 13/06/2017 05/07/2017
E/1737/2012 ‘ '
el E/55005/2014 FO/53862/2017 14/06/2017 05/07/2017
. E/55203/2014 FO/53863/2017 14/06/2017 05/07/2017
79. E/3964/2010 FO/53865/2017 13/06/2017 05/07/2017
80. E/3055/2012 FO/53871/2017 14/06/2017 05/07/2017
81. E/1358/2012 FO/53875/2017 14/06/2017 05/07/2017 HE
82-93. | E/2352-2363/2012 FO/53922-53933/2017 14/06/2017 05/07/2017
94-95. | E/3991-3992/2012 FO/53937-53938/2017 14/06/2017 05/07/2917
96-97. | E/741/2011 & FO/53945-53946/2017 | 14/06/2017 05/07/2017 - - -
E/1174/2012 o _
MISC ORDER
1. E/ROM/51331/2015 IN | MO/50275/2017 05/06/2017 03/07/2017 I—l
E/989/2005 B ’
23, E/ROM/50498 & MO/50276-50277/2017 | 05/06/2017 03/07/2917
51220/2015 IN '
E/50676/2014 1]
4. E/ROM/50340/2017 IN | MO/50289/2017 08/06/2017 0470773017 ,
E/56238/2013 ) .
S E/ROM/51694/2016 IN | M0O/50293/2017 05/67/2017 i
E/698/2009 .
6-15. | E/ROM/51459- MO/50294-50303 12/06/2017 1 05/07/2017 .. -
51468/2016 IN E/2111-
2115/2011 & E/54427-
54428/2014 & E/51827-
51829/2015 R B
16. E/MISC/50875/2016 IN | MO/50306/2017 14/06/2017 05/97/2017
E/3913/2005 o
1.0. ORDER - B
12 E/2991/2010 & 1.0./50-51/2017 08/06/2017 04/07/2017
E/1246/2011 3 :

As:-;tJLj Registrar
Excise I znck-UB

Kind Attention: Now all judicial orders are being suomotu disclosed on CESTA';

soon as after signature of the Hon’ble Benches on the same day for the faclllty of the public
at large. Thus all the public including parties and RTT application movers may Lp.cad these
orders from there for their use.

wcbsue as -




